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of petrol and diesel in line with international product prices and other market conditions.

The Government continues to modulate the effective price to consumer for Subsidized

Domestic LPG and retail selling price of PDS Kerosene.

The prices of petroleum products are linked to the international product prices,

exchange rate, tax structure, inland freight and other cost elements. The details of

applicable taxes on major petroleum products i.e. petrol, diesel, domestic LPG and PDS

kerosene are given as under:-

(i) Customs duty: Central Government is levying Customs duty at the rate of

2.5% on petrol and diesel. The Customs duty on Domestic LPG and PDS

Kerosene is nil.

(ii) Excise duty: The Central Excise duty rates on petrol and diesel are `19.98

and `15.83 per litre respectively. There is no excise duty on PDS kerosene

and domestic LPG and these products are under the ambit of GST.

(iii) Sales Tax/VAT: Rates of VAT on petrol and diesel vary from State to State.

(iv) GST: Domestic LPG and PDS Kerosene are under the ambit of GST with

applicable rate of 5%.

Exploration of Shale gas reserves

448. DR. SASIKALA PUSHPA RAMASWAMY: Will the Minister of PETROLEUM

AND NATURAL GAS be pleased to state:

(a) whether Government has permitted National Oil companies to explore and

exploit shale gas and oil in the country;

(b) if so, the details thereof;

(c) whether Government has also undertaken any shale gas exploration in foreign

countries;

(d) if so, the details thereof; and

(e) if not, the reasons therefor?

THE MINISTER OF PETROLEUM AND NATURAL GAS (SHRI DHARMENDRA

PRADHAN): (a) and (b) Shale gas and oil exploration policy guidelines were approved

on 14th October, 2013 by the Government of India for the exploration and exploitation

of Shale Gas and Oil by National Oil Companies under nomination regime. Oil and
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Natural Gas Corporation Limited (ONGC) identified fifty blocks in four basins viz. Assam,

KG, Cauvery and Cambay basin and Oil India Limited (OIL) identified six blocks in

two basins viz. Jaisalmer and Assam basins for exploration and exploitation of Shale

gas and oil.

(c) to (e) OIL and Indian Oil Corporation Limited (IOCL) have acquired 20% and

10% Participating Interest (PI) respectively in a liquid rich shale gas project in the

Denver-Julensburg (D-J) Basin in Colorado, United States of America (USA). Gas

Authority of India Limited (GAIL) has also acquired 20% Pi in Carrizo in Eagle Ford

Shale play, USA.

Assessment of prices of natural gas produced in the country

449. SHRI NARAYAN LAL PANCHARIYA: Will the Minister of PETROLEUM

AND NATURAL GAS be pleased to state:

(a) whether Government has made any assessment of revising the formula to

determine the price of natural gas produced in the country;

(b) if so, the details thereof and if not, the reasons therefor;

(c) whether Government has been successful in maintaining a fine balance

between the profitability of the companies producing natural gas and insulate common

man from undue burden of rise in prices of natural gas during the revision of the

said formula;

(d) if so, the details thereof and if not, the reasons therefor; and

(e) the other steps taken/being taken by Government in this direction?

THE MINISTER OF PETROLEUM AND NATURAL GAS (SHRI DHARMENDRA

PRADHAN): (a) to (e) At present, no proposal is under consideration of Government

to make assessment for revising the domestic natural gas pricing formula notified on

25th October, 2014. The domestic natural gas pricing guidelines, 2014 were approved

by the Government after detailed deliberation including Rangarajan Committee Report

and Report of Committee of Secretaries on this subject matter and inter-ministerial

consultation.

The domestic natural gas pricing guidelines, 2014 is formula based and has been


